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12.00 NOON
PAPERS LAID ON THE TABLE

Report and Accounts (1994-95) of the
National Instt. for the Hearing Handicap-
ped, Bombay and reclated papers

THE MINISTER OF WELFARE
(SHRI BALWANT SINGH
RAMOOWALIA): Madam, I lay on the
Table a copy each (in English and Hindi)
of the following papers:—

(i) Annual Report and Accounts of
the National Institute for the Hearing
Handicapped, Bombay for the year
1994-95, together with the Audit Re-
port on the Accounts.

(ii) Review by Government on the
working of the above Institute.

(iii) Statement giving reasons for the
dclay in laying the papers mentioned at
(i) above.

(Placed in Library. See No. LT. 230/96)

1 1 Transliteration jn Arabic Script.
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Notification of the Ministry of Labour

THE MINISTER OF LABOUR
(SHRI M. ARUNACHALAM): Madam,
I lay on thc Table, under Scction 44 of
thec Emigration Act, 1983 a copy
(in English and Hindi) of the Ministry of
Labour Notification 8.0. No. 526(E),
dated the 22nd July, 1996 publishing the
Emigration (Third Amendment) Rules,
1996.

(Placed in Library. See No. LT. 511/96)

Report and Accounts (1994.95) of the
Bharat Yantra Nigam Ltd:, Allahabad
and rclated papers.

THE MINISTER OF INDUSTRY
(SHRI MURASOLI MARAN): Madam,
1 lay on the Tablc:—

(I) A copy cach (in English and
Hindi) of the following papers, under
sub-section (1) of scction 619A of the
Companics Act, 1956:—

(i) Ninth Annual Report and Ac-
counts of the Bharat Yantra Nigam
Limited, Allahabad for the ycar
1994-95, togcther with the Auditors’
Rcport on the Accounts and the
comments of the Comptroller and
Auditor General of India thereon.

(ii) Statement by Government ac-
cepting the above Rcport.

(IT) Statement (in English and Hindi)
giving reasons for the dclay in laying
the papers mentioned at (I) above.

(Placed in Library. See No. LT. 441/96)

REPORT OF THE STANDING COM-

MITTEE ON SCIENCE AND TECH-

NOLOGY, ENVIRONMENT AND
FORESTS

SHRI V. NARAYANASAMY (Pon-
dicherry): Madam, I present a copy (in
English and Hindi) of the Thirty-sixth
Report of the Department-related Par-
liamentary Standing Committee on Sci-
ence and Technology, Environment and
Forests on the Demands for Grants
(1996-97) of the Department of Scicntific
and Industrial Research.



